
CSi-^TRAL ADMINISTRATIVE TRIBUNAL i PRINCIPAL
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Nsw Delhi, this the 2Dth day of December,2000

H0f4 BLE MR.KULDIP SINGH, ME^mER ( WL >

K S.P.Goswami
p.G,T. (Chemistry)
Ksnd?~iya Vidyaiaya
PKT.E, H,No,. A6,
LIG Flats,G. T. B. Enclave, Delhi--92

2, Sukhbir Singh
FG EGIh ,
Kendriya Vidyaaaya
vill, a FGO. Nangal Dewat
New Delhi--37

3, D.K.Chauhan

P: ET,

Kendriya Vidyaiaya
1 268/5, Patel Nagar,
Qur gaon

(Ry Advocatei Shri Anil Srivactava)

Verses

--APa'>LICiayi

The Gommissioner

Kendriya Vidyaiaya Sangathan
i3,Institutional Area
Shaheed Jeet Singh MargiNew Delhi
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-RESPOrMiEMT
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B¥' Hon'b 1 e Mr, Ku 1 dip Singh,

Applicants have filed this O.A. seeking

quashing of the impugned order dated 24, 1 1 .2000 whereby

they have been transferred to Kendriya Vidyalayas

situated at va/"ioas places, They have filed

representations against the ordei's of their transfe;-

which are stated to have not yet been decided.

h  This OA stands disposed of with a direction to

espondents that they shall pass a detailed, speaking spu
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